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Audit Report om the accounts
thereof for the year 1969-70. under
sub-section (5) of section 45 of the
Demaodar Valley Corporation Act,
1941.

(2) A copyof the Budget Estimates
(Hindi1 and Enghish versions) of
the Damodar Valley Corporation
tor the year 1972-73, under sub-
section (3) of scction 44 of the
Dan odar Valley Corp ration Acl,
1948, |Placed m Library See No.
LT-1498/72)

—

11.53 hrs.
MLSSAGFS FROM RAJYA SABHA

SECRETARY - Sir, I have to report
the followng messages 1eceteved from the
Secretary of Rajya Sabha .

(.} *In accordance with the provisions
of sub-rule {(6) of rule 186 of the
Rules of Procedure and Conduct
of Business in the Rajya Sabha,
1 am directed 10 return herewith
the Appropniation (Railways) Bill,
1972, which was passed by the
Lok Sabha at its sitting held on
the 16th March. 1972, and trans-
mitted to the Rajya Sabha for it
recommendations and to state that
this House has no recommend-
ations to make to the Lok Sabha
in regard to the sad Bill."*

{ii) *“'In accordance with the provisions
of sub-rule (6) of rule 186 of the
Rules of Procedure and Conduct
of Business in the Rajya Sabha
I am directed to return herewath
the Appropriation (Railways) No, 2
Bill, 1972, which was passed by the
Lok Sabha at its sitting held on
the 16th March, 1972, and trans-
mitted to the Rajya Sabha for its
recommendations and to make to
the Lok Sabha mn regard to the
said Bull.”

‘“In accordance with the provisions
of rule Il of the Rules of Proce-
dure and Conduct of Business in
the'Rajya Sabha, I am directed to
onclose & copy of the Armed

Gii)

CHAITRA 1, 1694 (SAKA)
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Forces (Assam and  Manipur)
Spectal Powers (Ameudment) Bull,
1972, which has been passed by the
Rajya Sabha at 1ts sitting held on
the 18th March, 1972."

ARMED FORCES (ASSAM AMND
MANIPUR) SPFCIAL POWERS
(AMCNDMENT) BRIl L

(AS PASSTD BY RAJYA SABIIA)

SECRI TARY : Sir, Falw lay on the
Table of the House the Armed Forces

(Assam and Manipur) Special Powers
(Amendmeni) Bill, 1972, as passed by
Rajya Sabha

—
11 54 hrs

GENFRAL BUDGET- GENERAL
DISCUSSION—Contd.

MR SPEAKER: We scsuine the dis-
cussion on the General Budget, Shr
Samar Mukherjee to continue.

SHRI SAMAR MUKHFRIJLE
(Howrah) : 1 am coming to the two major
ptoblems of mass poverty and mass un-
employment  Last time in his Budget
speech the Finance Minmister admitted that
this twin problem of mass poverty and
mass uncmployment remained as acule as
ever

But as in the last budget, so in the
present budget also, we do not see any
seriousness 10 tackle these serious  problem
in the manner they deserve attention.
Poverty cannot be removed unless the social
system 1s basicallv changed, unless the old
feudal land relations are changed, fedda-
lism 15 completely eliminated and progres-
sive and radical land distribution s
complete. In these respects, this budget
has completely failed. Even in imposing
burdens of taxatron on the rural rich, that
has not yet been dome. The Government
has simply escaped the responsibility by
setting up one committee to go into this
question, 30 that they are not faced with
any opposition from those sections parti-
cularly at State levels, where even many
Congress ministers are linked up with
feudal interests and many are represeniatives



